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ह िंदी आसान  ै, इसका प्रयोग बढ़ाइए— 

चगताििॉ: भारतॉय ररीिा बैंक द्िारा ह-मगल,  ाक,  स म स या फोि कील कग  जरर  ककसॉ की भॉ व्य,क्त की जािकारी जसैग बैंक कग  खातग का ब्यौरा, 
 ासि ा आदि िहीी माीगॉ जातॉ है। यह धि रखिग या िगिग का प्रस्ताि भॉ िहीी करता है। ऐसग प्रस्तािों का ककसॉ भॉ तरीकग  सग जिाब मत िी,ज ।  

Caution: RBI never sends mails, SMSs or makes calls asking for personal information like bank account details, passwords, etc.It never 

keeps or offers funds to anyone. Please do not respond in any manner to such offers. 

 

 

RBI/2014-15/481   
DCBR.BPD.(PCB/RCB).Cir.No. 18/13.01.000/2014-15              February 27, 2015 

The Chief Executive Officers of 
All Primary (Urban) Co-operative Banks/ 
State and Central Co-operative Banks 

Madam/ Dear Sir, 

Unclaimed Deposits / Inoperative Accounts in Banks 
Display list of Inoperative Accounts 

Please refer to our Circular UBD.BPD.(PCB).Cir.No.9/13.01.000/2008-09 dated 

September 1, 2008 and RPCD.CO.RF.BC.No.89/07.38.01/2008-09 dated February 18, 

2009, wherein detailed instructions have been given to banks on dealing with unclaimed 

deposits / inoperative accounts. They have been advised to find the whereabouts of the 

customers and their legal heirs. These instructions, inter alia, include i) annual review of 

accounts in which there are no operations, ii) operations in such accounts to be allowed 

after due diligence and iii) no charge to be levied for activation of inoperative account, 

etc. 

2.  Keeping in view public interest, it has been decided that banks should, in addition to 

the instructions contained in the above mentioned circulars, play a more pro-active role 

in finding the whereabouts of the accountholders of unclaimed deposits / inoperative 

accounts. Banks having websites, are therefore advised that they should display the list 

of unclaimed deposits / inoperative accounts which are inactive / inoperative for ten 

years or more on their respective websites. Those banks which do not have their 

websites should make available the list in their respective branches. The list so 

displayed on the websites/ available in the branches must contain only the names of the 

https://rbi.org.in/en/web/rbi
https://rbi.org.in/en/web/rbi/-/notifications/unclaimed-deposits-and-inoperative-dormant-accounts-in-ucbs-4451
https://rbi.org.in/en/web/rbi/-/notifications/unclaimed-deposits-and-inoperative-dormant-accounts-in-ucbs-4451
https://rbi.org.in/en/web/rbi/-/notifications/stcbs-dccbs-unclaimed-deposits-and-inoperative-dormant-accounts-in-banks-4847
https://rbi.org.in/en/web/rbi/-/notifications/stcbs-dccbs-unclaimed-deposits-and-inoperative-dormant-accounts-in-banks-4847
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account holder(s) and his / her address in respect of unclaimed deposits / inoperative 

accounts. In case such accounts are not in the name of individuals, the names of 

individuals authorized to operate the accounts should also be indicated. However, the 

account number, its type and the name of the branch (not applicable in case of unit 

banks) shall not be disclosed on the bank's website. The list so published by the banks 

on their websites should also provide a "Find" option to enable the public to search the 

list of accounts by name of the account holder. 

3. State Co-operative Banks/ Central Co-operative Banks have already been advised 

vide our circular RPCD.No.RRB.RCB.BC.58/03.05.033/2011-12 dated February 8, 2012 

to display the list of unclaimed deposits/ inoperative accounts which are inactive / 

inoperative for ten years or more on their respective websites. They were advised to 

complete the action by June 30, 2012 and keep their websites updated at regular 

intervals. 

4. Banks may also refer to circular DBOD.No.DEAF Cell.BC.114/30.01.002/2013-14 

dated May 27, 2014 on the Depositor Education and Awareness Fund Scheme, 2014 

(Scheme) notified by Government of India. In terms of Paragraph 3(vi) of the Scheme, a 

bank shall calculate the cumulative balances in all such accounts, as on the day prior to 

the effective date and transfer the amount to the Depositor Education and Awareness 

Fund (Fund) on the last working day of subsequent month along with the interest 

accrued. Subsequently, as mentioned in paragraph 3(vii) of the Scheme, banks shall 

transfer to the Fund the amounts becoming due in each calendar month (i.e. proceeds 

of the inoperative accounts and balances remaining unclaimed for ten years or more) as 

specified in the Scheme and the interest accrued thereon on the last working day of the 

subsequent month. 

https://rbi.org.in/en/web/rbi
https://rbi.org.in/en/web/rbi/-/notifications/unclaimed-deposits-inoperative-accounts-in-banks-display-list-of-inoperative-accounts-stcbs-dccbs-rrbs-6998
https://rbi.org.in/en/web/rbi/-/notifications/the-depositor-education-and-awareness-fund-scheme-2014-section-26a-of-banking-regulation-act-1949-operational-guidelines-8907
https://rbi.org.in/en/web/rbi/-/notifications/the-depositor-education-and-awareness-fund-scheme-2014-section-26a-of-banking-regulation-act-1949-operational-guidelines-8907
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5. Banks should also give on the same website/ display in their branch, the information 

about the process of claiming the unclaimed deposit/activating the inoperative account 

and the necessary forms and documents for claiming the same. Banks are required to 

have adequate operational safeguards to ensure that the claimants are genuine. 

6. The list of unclaimed deposits / inoperative accounts which are inactive / inoperative 

for ten years or more should be updated at least on a monthly basis by: 

i. adding the names and address of the account holders whose deposits have been 

transferred to the Depositor Education and Awareness Fund (Fund) during the 

month/period. 

ii. deleting the names and address of account holders whose claim were admitted 

by the banks during the month/period. Banks need not wait for refund from the 

Fund for deleting the names. 

7. All UCBs and those StCBs/CCBs who have not yet completed the action are advised 

to complete action as above by June 30, 2015. 

Yours faithfully, 

(Suma Varma) 
Principal Chief General Manager 
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